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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

IA No. 512/2024
IN
ORIGINAL APPLICATION NO. 693/2023

IN THE MATTER OF:-

News Item titled "Pollution Control Boards are the weak link" appearing

in Deccan Herald dated 24.10.2023.

AFFIDAVIT FILING VACANCY STATUS AND LABORATORY
PARAMETRES & DETAILS ON BEHALF OF MEGHALAYA
POLLUTION CONTROL BOARD (MSPCB) IN COMPLIANCE
WITH ORDER DATED 14.10.2025

I, Dr. George Hagi Chyrmang, s/o (L) D. Kyndiah, aged about 44 years,
having office at Lumpyngngad, Shillong, Meghalaya, 793014, do hereby

solemnly affirm and declare as under :-

1. Thatam presently posted as the Member Secretary of the Meghalaya
State Pollution Control Board (MSPCB), and as such in my official
capacity, I am well conversant with the facts and records of the case
and hence competent and authorized to swear this affidavit on behalf

of MSPCB, hereinafter referred to as the ‘Board’.
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2. That the Board is filing this instant Affidavit in compliance of order

dated 14.10.2025 wherein all PCBs of the States/PCCs of UTs were
directed to file the status report in terms of the earlier direction and
furnish an advance copy thereof. It is stated that this Hon’ble Tribunal
in an earlier order dated 28.1.2025 had directed PCB’s to file
affidavits disclosing the status of the upgradation of the laboratory
infrastructure.

. It is humbly stated that the requisite information was supplied to the
Central Pollution Control Board on 01.12.2025.

. It is further submitted that in compliance with the orders passed by
the Hon’ble Tribunal dated 28.01.2025 and 14.10.2025, the Board is
placing on record the status of vacancies. In pursuant to
Advertisement No. MPCB/ESTT/-29/PT-1V/2024-2025/62 dated
11.02.2025 issued by the Board, a total of 18 posts have been filled,
and appointments against the said posts were issued in July, 2025.
Notwithstanding the above, out of 155 sanctioned posts, at present
there are 56 vacancies in the Board. It is further submitted that the
Service Regulations of the Board are presently under process of

amendment and the matter has been referred to the State Government.

~=:The Board has also written to the State Government for approval of
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the roster for the proposed recruitment of another 22 posts vide letter
dated 18.08.2025, and the response in this regard is awaited.
(A copy of the break-up of the vacant posts is marked
and annexed as Annexure R/1.)
(A copy of the communication dated 18.8.2025 of the
Board is marked and annexed as Annexure R/2.)

5. It is respectfully submitted that the Meghalaya State Pollution
Control Board established its Central Environmental Laboratory in
the year 1988, which was recognized as the State Water and Air
Laboratory by the Government of India in 1989. At present, there is
1 (one) laboratory functioning under the Board. The Board’s

laboratory was first accredited by the National Accreditation Board

for Testing and Calibration Laboratories (NABL) in the year 2017 in
accordance with the standard ISO/IEC 17025:2017, which
accreditation has been subsequently renewed, and is presently valid
up to the year 2028. Further, the laboratory was granted certification
under the Occupational Health and Safety Management System
(OHSMS) as per ISO 45001:2018 by the Bureau of Indian Standards
(BIS), Kolkata, in the year 2022, which certification has also been

renewed and is valid up to the year 2028. The detail information of
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the laboratory and summary of parameters and equipment’s is

provided in table format.

(Copies of the details of the laboratories in the State is

marked and annexed as Annexure R/3.)

1. I say that the facts stated in the above paras are true and correct

to the best of my knowledge and information.

Date: 4™ Dcenfor,
Place: At QJ'\L\\O'&

Identified by:-

e
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/. /OUEENSBO
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[ B[ i AMRRE

{ £AST KMa5 HILLS

Solemnly Affiimed befere me this Day on
:-‘Lq’ v N The deponent is identified | ~
by N> 9oLk &?IM A
| Certify that the contents of the Affidavit are
read over and Expiained to the Deponent

who verified the same before me. @ZZ/

MEMBER SECRETARY

Meghalaya State Pollution Control Board

Shillong

Gueenborn Lamare, Yil )i ™

; NOTARY g | |
East Khasi Hills D‘stﬂctl
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VERIFICATION

I, Dr. George Hagi Chyrmang, aged about 44 years, serving as Member
Secretary, Meghalaya State Pollution Control Board (MSPCB), having
office at Lumpyngngad, Shillong, Meghalaya, 793014, do hereby state
that I have submitted this Affidavit on solemn affirmation and oath. I
have verified that the facts are true to the best of my personal knowledge
and belief. I have not suppressed any material fact known to me and

relevant to this matter.

N —
Date: | Biu,mﬂcu(, SO -

Place: tAY B‘A«'\Lo“a,.

INENT

MEMBER SECRETARY
Meghalaya State Pollution Control Board
Shillong
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ADVERTISEMENT

ANNEXURE- R/1

Dated Shillong the

6

2025

The Meghalaya State Pollution Control Board invites online Applications from genuine citizens of India through

the link given at htip

/7

s://megspcb.gov.

i who are desirous to apply for the under-mentioned posts as per terms

and conditions of this advert;sement Candidates should read the instructions carefully before making any

entry or selecting any options. Candidates should supply the correct detarls while filling up the form.

Mandatory fields are marked with *(asterisk) sign.

A

iﬁ";,‘a )

RTANT*

It is mandatory for the applicants to have acquired the requisite educational qualification(s) prescribed for the post, as
on the last date fixed for submission of applications.

The date on which an applicant is deemed to have acquired the requisite educational qualification shall be the date on

which the result of the last examination for such qualification/degrees declared by the Universities/Boards/Institutions.

LIST OF POSTS

Sl
No.

Name of Post

Grade

No. of
Vacancy

Breakup of Vacancy

UR

Khasi
&
Jaintia

Garo

OSTs
/SCs

Level of Pay
(As per Pay
Matrix of the
Meghalaya
Fifth Pay
Commission)

Minimum Educational Qualification
& Experience

Assistant
Environmental
Engineer

L-15

Bachelor's Degree in
Chemical/Environmental /Civil
Engineering from a recognized
University/Institution.

Laboratory
Assistant

L-6

Bachelor's Degree in Science
(Agriculture/
Forestry/Chemistry/Botany/Zoolo
gy/Physics/Environmental
Science/ Ecology & Environment/
Geology/ Pisciculture/Bio-
Chemistry/Micro Biology) from a
recognized Institution or
equivalent examination.
Preference shall be given to Junior
Scientific Assistant (under NAMP
Scheme) who has served the
Board more than 3(three) years
and having requisite qualification.

Typist
Grade-lll

L-4

Class Xl or equivalent
examination passed with basic
knowledge of computer with
minimum Speed of 40 w.p.m. in
English Typing.

Driver

L-4

Class VIl passed from a
recognized School/Institution and
should possess a valid
Professional Driving License for
Light/Heavy Vehicles.

Sample
Collector

L-1

Class VIl passed from a
recognized School. Preference
shall be given to Field Assistant
(under NAMP Scheme) who has
served the Board more than 3
(three) years and having requisite
qualification.

Laboratory
Attendant

L-1

Class VIII passed from a
recognized School. Preference
shall be given to scientific project
staff of the Board who has served
more than 3 (three) years and
having requisite qualification.

Peon

L-1

Class Vil passed from a
recognized School. Preference
shall be given to project staff of
the Board who has served more
than 3(three) years and having
requisite qualification.
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The Selection Committee has the right to alter number of post/qualification, eic. as deemed fit and proper as per the
requirement of the Board.

The candidates should be able to speak English or other associate official languages of the State.
Candidates can apply for the said post W.e.f .o eoeessreseennnn. 1ill 12:00 P.M Of e

Candidates who want to apply are required to register themselves with the Online Recruxtment Application System,
Government of Meghalaya, through the link given at the website https://m pchb.gov.in using valid email IDs.
Registered candidates can apply directly by logging into their respective accoun using their registered email IDs.

Eligible candidates who are appearing for written examination in various posts are instructed to refer to the syllabus
prepared for respective posts from the above website.

Applicants will pay the fee of RS...ccreeeveesnenn (Rupees ) only (Half rate for STs/SCs who are
permanent residents of the state of Meghalaya) for each post, using one of the following modes of payment available
with the online application:

e Internet Banking

e Credit card/Debit Cards of major nationalized banks

e UPI

The candidates may have to pay additional Bank Charges, which may be applicable depending on the mode of payment.

Fees are non-refundable. Candidates are advised to go through the instructions carefully before making online

\

)

MEMBER SECRETARY-CUMA/MEMBER CONVENER
Selection Committee

Meghalaya State Pollution Control Board

Shillong



ANNEXURE-R/2
Meghalaya State #8RBion control Board @> 8

Forests & Environment Department, Government of Meghalaya e———

R R SN i

‘ARDEN’ Lumpyngngad, Shillong - 793014 ol e p

Website : http://megspch.gov.in ;?;:ff; o
\’,L/\

No. MPCB/GEN-368/2022/ ¢ { Dated Shillong the {2 August 2025
To:

The Joint Secretary to the Government of Meghalaya

Forests & Environment Department

Meghalaya, Shillong
Sub: Approval of break-up of vacancies for the proposed recruitment
Sir,

With reference to the above, the Meghalaya State Pollution Control Board is
proposing to conduct recruitment for various posts in the coming months. In this regard, kindly
move the Personnel & Administrative Reform (B) Department for approval of the breakup of
vacancies as indicated in the enclosed draft Recruitment Notice. Further, copies of approved roster
for respective posts are enclosed herewith for reference.

Further, the competent authority may be requested to that the Meghalaya State
Pollution Control Board may be authorised as approving authority for roster within the Board for
the purpose of Ease of Doing Business (EODB).

This is for your kind information and necessary action.

Yours Faithfully

, ’\\ \ ;L i
; ;/J !
i/\x
[DR.G.H. CH 4 , MFS]

MEMBER SECRETARY
Meghalaya State Pollution Control Board
Shillong

Enclo: As stated

Contact details : Email: memsecy:spch-meg@gov.in, megspcb@rediffmail.com. Telephone Numbers: Chairman-(0364) 2521217; Senior Env. Engineer-2521533

Senior Scientist-2521514; Law Officer-2521764; Establishment Officer-25227256; Engineering-2522802
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SUMMARY SHEET — PARAMETERS AND EQUIPMENTS
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Name of the Board / Commitice: Meghalaya State Pollution Control Board

ANNEXURE- R/3 9

ﬁSliee_t. a:ccp.rdinigly . For
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Outsourced

Outsourced
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Specification Finalized

36 Months
No 36 Months Specification Finalized
No 36 Months Specification Finalized
No 36 Months Specification Finalized
No 36 Months Specification Finalized
No 36 Months Specification Finalized
No 36 Months Specification Finalized
No 36 Months Specification Finalized

Months

Specification Finalized

Sp;ciﬁcation Finalized :

No 36 Months Specification Finalized
No 36 Months Specification Finalized
No 36 Months Specification Finalized

11



Specification Fin alized

36 Months
36 Months Specification Finalized




Outsourced

No

Qutsourced

Yes

Yes

Yes

Outsourced

Outsourced
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Outsourced




Specification Finalize.d. |

36 Months

Specification Finalized

36 Months

Specification Finalized

36 Months

Specification Finalized

36 Months

Specification Finalized
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Yes

Yes

Yes

No

No

Qutsourced

No

Yes

NI

No

Qutsourced

Yes

Yes

Yes

Yes

No

No

Outsourced

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

No

Outsourced

No

No

Qutsourced

No

No

Outsourced

Yes

Yes




Qutsourced

Y
et

36 Months

AR

Specification Fi-halized'

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

No

Qutsourced

Yes

No

36 Months

Specification Finalized

No

36 Months

Specification Finalized

Yes

Yes

Yes
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No

Outsourced

Yes

Yes

Yes

Yes

Yes

No

No

Outsourced

No

No

Qutsourced

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

36 Months

Specification Finalized

Yes

Yes




Outsourced

No

Outsourced

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

No

Outsourced

No

No

Outsourced

Yes

Yes

No

No

Outsourced

Yes

Yes

Yes

Yes

Yes

Yes
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No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Qutsourced
60 Months Specification Finalized




LABORATORY 1 - PARAMETERS AND EQUIPMENTS 4669

LABORATORY ANALYTICAL FACILITIES

Name of the Board / Committee: Meghalaya State Pollutmn Control Board




No

Outsourced
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Qutsourced

QOutsourced

36 Months

Speéiﬁdaﬁon Finaliz.ed

36 Months Specification Finalized
36 Months Specification Finalized
36 Months Specification Finalized
36 Months Specification Finalized
36 Months Specification Finalized
36 Months Specification Finalized
36 Months Specification Finalized
36 Months Specification Finalized

Specification Finalized




ii|Methy!l parathion Wit 46720 36 Months Specification Finalized
iii |Chlorpyriphos 3 No 36 Months Specification Finalized
iv | Dimethoate No 36 Months Specification Finalized
v|Dieldrin No 36 Months Specification Finalized
vi|Ethion No 36 Months Specification Finalized
(d) Microbiological Tests
1 |Total Coliform Yes
2 |Faecal Coliform Yes
3 |E. Coli Yes
4 |Faecal Streptococel Yes
(e) Toxicological Tests
| |Bioassay method for evaluation of toxicity us'ing fish (90% survival Yes
of fish after 96 hrs in 100% effluent)
B. Sample Matrix / Group of Solid / Solid Waste
(a) Soil / Sediment / Compost Tests
1 [Cation Exchange Capacity (CEC) No No Outsourced
2 |Electrical Conductivity (EC) Yes
3 |Organic carbon (Chemical Method ) Yes
4 |pH Yes
5 |Soil moisture Yes
6 |Total nitrogen Yes
7 |Metals by digestion (As Cd, Cr, Pb, Ni etc) i _ Yes
(b) Hazardous Waste (Liquid / Slurry / Sludge / Solul / Seml—Solul) Tests
1 |Corrosivity : Yes
2 |lgnitability (Flash Point) : Yes
3 |Loss on Drying at 1050C (% Mmstme Ccmtent) Yes
4 |Loss on Drying at 5500C (% Organic Content) Yes
5 |pH = Nt Yes

24



No

Outsourced

No

Outsourced

Yes

Yes

Yes

No

No

OQutsourced

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

No

Outsourced
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Specific remarks, if any:

Outsourced




A

Specification Finaiized

No 36 Months Specification Finalized
No 36 Months Specification Finalized
No 36 Months Specification Finalized

36 Months

Specification Finalized

Yes

Yes

Yes

Yes

27



Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No No Qutsourced

No No Outsourced

No No Outsourced
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N
N

No

Qutsourced

No

Qutsourced

No

Outsourced

Yes

Yes

No

Qutsourced

Yes

Yes

Yes

Yes
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No

Outsourced

Yes

No

36 Months

Specification Finalized

No

36 Months

Specification Finalized

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

No

Outsourced

Yes

Yes

Yes

Yes

Yes

No

No

Qutsourced

No

No

Qutsourced

Yes

Yes

Yes

Yes

Yes
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Yes

Yes

Yes

Yes

Yes

No 36 Months Specification Finalized

Yes

Yes

Yes

Yes

- e QOutsourced

- i Outsourced

Yes

Yes

Yes

Yes

Yes

Yes

Yes




12 |Gas Chromatograph Mass Spectrometer 2 No Outsourced
13 |High Performance qumd Chromat()ﬂraph (HPLC) No No Outsourced
14 |Inductively Coupled Plasma (ICP) Spectrometer—OES Yes
15 |Ion Chromatograph Anion & Cations : Yes
16 |Methane and Non Methane (NMHC) Analyzer No No Outsourced
17 [Microscope — 100x ' Yes
18 |Microscope Binocular Research Yes
19 [CO (NDIR based) Analyzer Yes
20 |Nephelometer (Turbidity Meter) Yes
21 |pH-Meter with combined electrode (3 point)- 2 nos. Yes
22 |Specific ion Analyzer with ion selective electrodes Yes
23 |Spectrophotometer Visible (Portable) _ Yes
24 |TKN Analyzer s"emi-automa_tic with alu_nﬁnum_ block digester S Yes
25 |UV-Vis Spectrophotometer : " Yes
26 |Moisture Content Analyzer Yes
b) Optional Requirements
1 |Automatic Titration Assembly' Yes
2 |Carbon, Hydrogen, Nltmgen and Sulphur (CI—INS) Elemental No No Qutsourced
Analyzer
3 |EDXRE Ana]yzerfWD‘XRI-"fAnalyzer No No Outsourced
4 |Fourier-transform infrared Spectmmctcr (F’I‘IR) No No Outsourced
5 |Flocculator ( Jar testmg apparatus) No No Outsourced
6 |Toxic Gas Analyzer _ No No Outsourced
7 |Organic Halogen (AOX;"TOX) Analyzer No No Outsourced
8 |TOC Analyzer No No Outsourced
9 |High Resolution Mass Spectr:ometer (HRGC- HRMS) No No Outsourced
10 |Inductively Coupled Plasma Mass (ICP-MS) Spectrometer s No No Outsourced
11 |X Ray Fluorescence (XRF) Spectromete: (Portable) TR No 60 Months Specification Finalized

32



Specific remarks, if any:

4681

33



LABORATORY 2 — PARAMETERS AND EQUIPMENTs 4082

Note: It is requested to please ensure that each heet is ereated separately for eaeh laboratory and renam _'  the sheet accordingly . For
e.g. Central Laboratory, Reglona] Laboratery ete Sl

Foihih Ear AL VA P A S i AN A W

LABORATORY AN ALYTICAL FACILIT IES

Name of the Board / Commlttee' Meghalaya State Pollutlon Control Board

A.", . it L
w@: > e

1.".>-' ?v’ %}k_fu

Wastewater

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes




No

Outsourced




Qutsourced

Qutsourced

Specification Finalized

36 Months
No 36 Months Specification Finalized
No 36 Months Specification Finalized
No 36 Months Specification Finalized
No 36 Months Specification Finalized
No 36 Months Specification Finalized
s No 36 Months Specification Finalized
No 36 Months Specification Finalized

36 Months

Specification Finalized

e

36 Months Specification Finalized
No 36 Months Specification Finalized
No 36 Months Specification Finalized

36




S————

iv|{Dimethoate -'46850 36 Months Specification Finalized
v|Dieldrin No 36 Months Specification Finalized
vi|Ethion No 36 Months Specification Finalized
(d) Microbiological Tests
1 |Total Coliform Yes
2 |Faecal Coliform Yes
3 |E. Coli ' Yes
4 |Faecal Streptococci Yes
(e) Toxicological Tests
1 |Bioassay method for evaluation of toxicity using fish (90% suryival Yes
of fish after 96 hrs in 100% effluent)
B. Sample Matrix / Group of Solid / Solid Waste
(a) Soil / Sediment / Compost Tests
Cation Exchange Capacity (CEC) No No Outsourced
2 |Electrical Conduetivity (EC) Yes
3 |Organic carbon (Chemical Method ) Yes
4 |pH o : Yes
5 |Soil moisture Yes
6 |Total nitrogen A Yes
7 |Metals by digestion (As Cd, Cr, Pb, Ni etc) Yes
(b) Hazardous Waste (quuld / Slurry / Sludge / Soild l Seml-Solld) Tests
1 |Corrosivity T, Yes
2 |lgnitability (Flash Point) Wt Yes
3 |Loss on Drying at 1050C (% Aoisture Content) Yes
4 |Loss on Drying at 5500C (%_.-Q_rgaln,lc Content) Yes
5 [pH . R Yes
6 |Organic carbon/matter (Chemical Method ) Yes
7 |Calorific Value | Yes
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Qutsourced

QOutsourced

Outsourced

Outsourced
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Qutsourced
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36 Months Specification Finalized
36 Months Specification Finalized
36 Months Specification Finalized
36 Months Specification Finalized
%‘m
36 Months Specification Finalized
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No Outsourced
No Qutsourced
No Outsourced
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No No Outsourced

No No Outsourced

No No Outsourced

Yes

Yes

No No Qutsourced

No 36 Months Specification Finalized

No No Outsourced




36 Months

Specification Finalized

36 Months

Specification Finalized

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

No

Qutsourced

Yes

Yes

Yes

Yes

Yes

No

No

Qutsourced

No

No

OQutsourced

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes
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36 Months

Specification Finalized

Yes

Yes

Yes

Yes

No

Outsourced

Yes

Yes

Yes

No

No

QOutsourced

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

No

Qutsourced

No

No

Outsourced

Yes

Yes

No

No

Qutsourced
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Specific remarks, if any:
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No Outsourced
No Qutsourced
No Outsourced
No Outsourced
No Qutsourced
No Qutsourced
No Qutsourced
No Outsourced
No Qutsourced

60 Months Specification Finalized
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LABORATORY 3 - PARAMETERS AND EQUIPMENTS 4694 46

Name of the Board / Committee: Meghalaya State Pullutmn Control Board




Outsourced

N o 3 »ﬁ:.
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Outsourced

Qutsourced

3 Monh é;;éiﬁcation Finalized
No 36 Months Specification Finalized
No 36 Months Specification Finalized
No 36 Months Specification Finalized
No 36 Months Specification Finalized
No 36 Months Specification Finalized
No 36 Months Specification Finalized
No 36 Months Specification Finalized
36 Months Specification Finalized
T
36 Months Specification Finalized
36 Months Specification Finalized
36 Months Specification Finalized
36 Months Specification Finalized
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v |Dieldrin 46910 36 Months Specification Finalized
vi|Ethion No 36 Months Specification Finalized
(d) Microbiological Tests
I |Total Coliform Yes
2 |Faecal Coliform Yes
3 |E.Coli Yes
4 |Faecal Streptococci : Yes
(e) Toxicological Tests
| |Bioassay method for evaluation of toxicity using fish (90% survwa! Yes
of fish after 96 hrs in 100% effluent)
B. Sample Matrix / Group of Solid / Solid Waste
(a) Soil / Sediment / Compost Tests
1 |Cation Exchange Capacity (CEC) No No Outsourced
2 |Electrical Conductivity (EC) : Yes
3 |Organic carbon (Chem ical._Methdd) Yes
4 |pH Yes
5 |Soil moisture Yes
6 |Total nitrogen _ ; Yes
7 [Metals by digestion (As, Cd, Cr, Pb, Nietc.) Yes
(b) Hazardous Waste (quuld / Slurry / bludge / Solld / Seml-Solld) Tests
I |Corrosivity e : ' Yes
2 |lgnitability (Flash Point) ; Yes
3 |Loss on Drying at 1050C (% Moisture Content) Yes
4 |Loss on Drying at S5OOC_(%1Q;gamc__:Content); ) Yes
5 |pH ' = : : Yes
6 |Organic cat ‘bon/matter (Chemtcal Method ) Yes
7 |Calorific Value 8 ' : Yes
8 |Toxicity Characteristics leaching procedure {TCLP) Leachatc and Yes
Metals in Leachate (As.Cd,Cr, Pb. Ni | : : :
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Outsourced
QOutsourced
Outsourced

Qutsourced




Qutsourced
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fic remarks,

Spec




36 Months Specification Finalized
36 Months Specification Finalized
36 Months Specification Finalized

Specification Finalized

36 Months

36 Months

Specification Finalized
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Yes

Yes

Yes

Yes

Yes

Yes

Outsourced

Yes

Outsourced

Yes

Yes

Yes

Yes

No

No

QOutsourced

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

No

QOutsourced

No

No

Outsourced
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Qutsourced

Yes

Yes

No

Outsourced

36 Months

Specification Finalized

Yes

Yes

Yes

Yes

Yes

Yes

No

No

Qutsourced

Yes

No

36 Months

Specification Finalized

No

36 Months

Specification Finalized
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Yes

Yes

Yes

Yes

Yes

Yes

No

No

Qutsourced

Yes

Yes

Yes

Yes

Yes

No

No

Qutsourced

No

No

Outsourced

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

No

36 Months

Specification Finalized




Outsourced

No

Outsourced

No

Outsourced

No

Outsourced

Yes

Yes

No

No

QOutsourced

Yes

Yes

Yes
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No QOutsourced
No Outsourced
No Outsourced
No QOutsourced
No QOutsourced
No Outsourced
No Outsourced
No Outsourced
No Qutsourced
60 Months Specification Finalized




LABORATORY DETAILS

—

i

‘Govt. and Private)

I Central
Laborator |
¥, j

j Meghalay

| a State

| Pollution
Control

Laborator Board,
-k
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ABNS
Scientific
Services
Private
Limited,
H-152,
Keteki
Path,
Near
Radison
Blu, NH-
27
Guwahati-

Laborator 781003,

y 2 Asam

Mitra S.K.
Private
Limited,
House No
9 2nd
Floor,
Arunachal
Path, RG
Baruah
Road,
(Zoo
Road,
Tiniali)
Guwahati-
Laborator 781021,
y 3 Assam

Envirocon
. 1OCL
(AOD)
New
Market,
PO Digboi
District:
Tinsukia,
Laborator Assam-
y 4 786171

Specific remarks, if any:

4707
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V2
Laborator Meghalay

Note: The list of the.labomtor.;y ma)_r. be attached éépﬁréfely (]?;-oaf&_, State
'Govt. and Private)




Pollution
Control
Board,
Shilleng

ABNS
Scientific
Services
Private
Limited,
H-152,
Keteki
Path,
Near
Radison
Blu, NH-
27,
Guwahati-

Laborator 781003,

y 2 Asam

Mitra S.K.
Private
Limited,
House No
9, 2nd
Floor,
Arunachal
Path, RG
Baruah
Road,
(Zoo
Road,
Tiniali)
Guwahati-
Laborator 781021,
y 3 Assam

Envirocon
, IOCL
(AQD)
New
Market,
PO Digboi
District:
Tinsukia,
Laborator Assam-
y 4 786171

Specific remarks, if any:

4709
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4710

Number of Parameters
No. of Parameters in AQC Exercise Attempted :
34th | 35th | 36th
2 ?r 33rd 34th 35th 36th 33rd |Exerc|Exercis | Exerc
H'};{_ﬂ,\i‘! ‘a"g{ Exercise | Exercise | Exercise |Exercise |Exercise| ise e ise |
Meghala
ya State
Pollution
Control Not Not Not
Board Participat Particip Participat
1 (MSPCB) 9 11 ed 18 9 11 ated 18 |44.94 (59.09 ed 72.22

SN s W N

Note: 33rd Exercise (Metals) held in 2020-2021, : .
34th Exercise (General and Physico-Chemical parameters) held in

2021-2022

35th Exercise (Pesticides) held in 2023 _ IR
36th Exercise (General and Physico-Chemical parameters) held in

2023-2024

Provide details of each Laboratories (Central, RegionallZonai,
District) in separate Row
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‘Specific remarks, ifany:
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~ |Initiative
[Pyt Ltd

4712

B PT
~ |Provider

Global

Pvt Ltd"

18

18

Specific remarks, if

any:
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4713 65
M Gmall amit singh <semasingh.office@gmail.com>

Service in O.A. No. 693 of 2023: News Item titled "Pollution Control Boards are the
weak link" appearing in Deccan Herald dated 24.10.2023

1 message

amit singh <semasingh.office@gmail.com> Mon, Dec 29, 2025 at 3:11 PM
To: secy-moef@nic.in, cb.cpcb@nic.in, membersecretarygpcb@gmail.com, ms-gpcb@gujarat.gov.in, ms@kspcb.gov.in,
msdpcc@nic.in, net.wbpcbwb@bangla.gov.in, ms@mpcb.gov.in, mspcb-hp@nic.in, ms@uppcb.in, Pradeep Misra
<pradeepmisra@yahoo.com>, ram73a@gmail.com, "Cc: Dhananjay Baijal" <dhananjay@dbaijallaw.in>,
tilak@dbaijallaw.in

Dear Sir,/Madam

Kindly Find attached scanned copy of Affidavit being e- filed on behalf of Meghalaya State Pollution Control Board.
which is being served in advance copy as proof of service.

Thanking you.

Best Regards,

Ms. K. Enatoli Sema Adv.
(Clerk)

Rahul 7503630697

Office of Mr Amit Kumar Singh & Ms.K.Enatoli Sema,
Advocates-on-Record,

House No.60,

High Court Judges Colony,

H.G-03,

Sector 105,

Noida -201301.

U.P.

Mobile + 91 9818139636.

Phone (0120) 4926002

.D Affidavit- weak link.pdf
23730K


https://mail.google.com/mail/u/0/?ui=2&ik=a588d0d928&view=att&th=19b697ba0af8c6f5&attid=0.1&disp=attd&realattid=f_mjqx4ny80&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=a588d0d928&view=att&th=19b697ba0af8c6f5&attid=0.1&disp=attd&realattid=f_mjqx4ny80&safe=1&zw
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